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1. 

2. 

 

CP NO. 64/ND/2013 

Sh. S.D. Sudhi, Advocate for the petitioner and Sh. Zain Abbas, Advocate for 

the respondent, is present. 

 In this case retired justice Sh. V.P. Singh has been appointed as mediator, his 

report is awaited. Reminder may be issued for submission of report. 

 List the matter on 14
th
 September 2018, for argument. 

 

Dated: 30.07.2018   
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